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(b) INSAT-1D is planned to be
substitute: of INSAT-1B  and no
additional satellite capacity is ¢x-
pected to become available conse-
quent upon its opsrationalisation.
Regioral service in the State of
Gujarat is presently envisaged in the
INSAT-1I time frame.

Voluntary agencies receiving
Foreign Aid

2330. SHRI RAMDAS AGAR-
WAL : Will the Minister of HOME
AFFAIRS be pleased to state *

(a) whetber Government are
aware that many voluntary agencies
in the country are recefving huge
foreigr aid both from National
and International agencies/socie-
ties ;

(b) whetber Government have
issued any guidelines for regulating
their spending of such frnds/aids ;
and

() 1if not, how Government pro-
porse to exercise check op tte misuse
of funds for conversion of religions
etc. ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI SUBODH KANT
SAHAY) : (a) Yes, Sir.

(b) and (c) Foreign Contribu-
tion (Regulation) Act, 1976 and
the Rules framed thereunder regulate
the acceptance and ufilisation of
foreigr contribution by asseciations.

Liquidation of Staff Co-operative
Thrift and Credit Society Ltd.,
New Delhi

2331. SHRI DIGVIJAY
SINGH: Will the  Minister of
HOME AFFAIRS be pleased to
state:

(a) whether Government’s atten-
tion has been drawn to the news
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item which appeared in the ‘Hindus-
tan Times’ of 6th May, 1987 regar-
ding the liquidation of NCBC
(Urban) Staff Co-operative Thrift
and Credit Society Ltd., New
Delhi; and

(b) if so, what action has been
taken by Government to settle
the claims of depositors and what
are the reasons for not settling the
claims of depositors by Registrar,
Co-operative Society, Delhi
Administration for the last three
years ? ’

THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFFAIRS (SHRI SUBODH KANT
SAHAY): (a) Yes, Sir. A liqui-
dator was appointed to settle the
claims of the members of the society.

(b) The accounts of the society
were incomplete. A chartered ac-
Countant has been appointed to
write the accounts and to audit them.
Pending completion of the audit
by the chartered accountant, the
liguidator has been directed to
make payment of 209/ of the total
claims of each claiment. He has
initiated action accordingly.

Committee for  copstruction and
Maintenance of Roads and Highways

2332. KUMARI  ALIA: will
the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether  Govrnment have
appointed  High Powered Com-
mittees in the States on the de-
velopment of roads and  bridge
construction industry, for supervi-
sion of construction and mainte-
nance of Roads and highways;

(b) if so, the details thereof,
and the composition of the Com-
mittee so consituted in Uttar Pradesh;
and

(c) the time by when the Com-
mittee is expected to submit its
report to Unlon Government?
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THE MINISTER OF SURFACE
TRANSPORT (SHRI K.P. UN-
NIKRISHNAN): (a) to (c) Govern-
ment has not appointed any High
Powered Committee for different
States including Uttar Pradesh for
the development of roads and bridge
coinstruction industry, and super-
vision of the construction and
maintenance of roads and highways.
The Government has, however,
constityted a Committee to study
various aspects of the development
of road and bridge contracting
industry in the country. The Com-
mittee is likely to submit its report
by August, 1990.
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Norms for selecting sponsored
programmes for T.V.

2334. SHRI KAMAL MO.
RARKA: Will the Minister of
INFORMATION AND BROAD-
CASTING be pleased to state:

(a) what are the norms for se-
lecting sponsored  programmes,
feature films for telecast; and

(b) whether it is a fact that some
vested interests are working for
selecting sponsored programmes for
T.V. as reported in a section of
press?

THE MINISTER OF INFOR-
MATION AND BROADCAS-
TING AND PARLIAMENTARY
AFFAIRS (SHRI P. UPENDRA):
(a) Sponsored T.V. Serials are se-
lected after taking into considera-
tion the merit of the script, the
credentials of the director and
other members of the production
team and the programme needs of
Doordarshan. While assessing the
merit of the script, the Sellection
Committee also keeps in view the
need to:

(i) promote the basic socio-cul-
tural values like human unity
and harmony, equal res-
pect for all relegions; rejec-
tion of violence, communal ri-
valries and tensions, libration
from superstitions and pre-
judices ;

(ii) project the rich cultural di-
versity of the country; and

(iii) inculcate in the growing gene-
rations  the right kind of
values outlook and standards.

Feature films for telecast on
Doordarshan are selected on the



